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Demand to Rehabilitate the Farmers displaced by establishment of Bhilai
Steel Plant
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Need to provide Financial Assistance to palm industries in Tamil nadu

SHRI C. PERUMAL (Tamil Nadu): Sir, there are more than five hundred khadi
and village industries in our country. The main industry is palm industries in Tamil
Nadu. These palm industries are situated in the following regions of Tamil Nadu,
namely, Krishnagiri, Dharmapuri, Salem, FErode,Coimbatore, Chengalpattu,
Cuddalore, Pudukottai, Madurai, Ramanathapuram,
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Thirunelveli and Kanyakumari. They were producing Palm Juice, Palm Jaggery,
Palm Candy, Neera, Palmta, Palm Cola, etc., from the palm trees. Palm sugar is
generally used by diabetic patients, pregnant women and mill labourers. This keeps
them very healthy. Previously, palm fibre used to be manufactured in Colachel,
Kanyakumari District in Tamil Nadu and was being exported from the tuticorin
Harbour. The Government of India earned nearyly Rs. 20 crores of foreign exchange.
Madhavaram at Chennai, Mathur at Krishnagiri District, Kalinganaickahpalayam
at Coimbatore District, Kadapakkam at Chengleput District were having
manufacturing units of Palm Candy, Palm Jaggery, Palm Sugar, Palmta, Palm Cola,
Palm Chocolate and handicrafts. They used to get financial assistance from the
Khadi and Village Industries Commission through the State Government.
Thousands of labourers of these backward districts were getting employment
opportunities. Due to the decision of the KVIC to stop the financial assistance from
1998-1999 resulting in closure of these industries, thousands of labourers have lost
their employment.

Sir, through this House, I request the Government to revive the earlier scheme and
provide the financial assistance to these units. Grouphousing and old-age pension
for palm labourers may be introduced by the Central Government to save thousands
of labourers depending only on these industries.

SHRI SU. THIRUNAVUKKARASAR (Madhya Pradesh): Sir, I associate
myself with the Special Mention made by the hon. Member.

SHRI S. ANBALAGAN (Tamil Nadu): Sir, I also associate myself with the Special
Mention made by the hon. Member.

THE VICE-CHAIRMAN (SHRI UDAY PRATAP SINGH): Shrimati Syeda
Anwara Taimur; not present. Ms. Pramila Bohidar.

Concern over high maternal mortality

MS. PRAMILA BOHIDAR (Orissa): The high Maternal Mortality Rate in India
calls for immediate measures to check this menace. The National figure of Maternal
Mortality Rate is 301 per one lakh of live births in a State like Orissa; it may be more
in the case of some other States.

To check this menace, we should expand the scope of delivery and proper post-
natal care. The role fo ANM, ASHA and Anganwadi workers is vital for cent per
cent registration of pregnant cases and arranging pre and post-natal services at their
doorsteps, including arrangements for institutional delivery or ensuring delivery by
shelled attendants. All the posts of Doctors and Paramedical staff like that of ANM
and LHV need to be filled up. It is seen that some sub-centres still go without
ANMs.

One of the most important factors contributing to the high mortality is
widespread malnutrition among women. The recent National Family Health
Survey-Ill has revealed widespread under-nutrition among women and children and
high maternal mortality. One-third of the women in this country are malnourished
and over half of the women are anaemic.

The high rate of Infant Mortality also constitutes under-nourished, under-weight
and anaemic children. Recently, on the eve of the World Food Day, it was said by
experts that India is the most starving country in the world and women and girls are
affected the most.

In view of this, I request the Government and the Ministry of Health to give
special” attention to this issue of women health and check the MMR and IMR.



